FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

SHAIVLINI IMPEX PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

SHAIVLINI IMPEX PRIVATE LIMITED

) ) 03/07/1989

2 Date of incorporation of corporate debtor
3 Authority under which corporate debtor is Registrar of Companies - Kolkata

incorporated / registered

. o o U51109WB1989PTC047155

4 Corporate Identity No. / Limited Liability

Identification No. of corporate debtor

, i o 10 CANNING STREET, KOLKATA, West Bengal, India,

5 Address of the registered office and principal 700001

office (if any) of corporate debtor
6 Insolvency commencement date in respect of | 06th May, 2026

corporate debtor .

(Order received on 18th May, 2026)

7 Estimated date of closure of insolvency 02th November, 2026 (180 days from the CIRP

resolution process Commencement Date i.e. 06th May, 2026)
8 Name and registration number of the Rakesh Kumar Agarwal

insolvency professional acting as interim

. . IBBI/IPA-001/1P-P-00443/2017-2018/10786

resolution professional
9 Address and e-mail of the interim resolution 20 N S Road, 1st floor, Room no 15, Block A, Kolkata

professional, as registered with the Board 700001

Email: rakesh202@hotmail.com

10 | Address and e-mail to be used for 20 N S Road, 1st floor, Room no 15, Block A, Kolkata

correspondence with the interim resolution
professional

700001

Process Email ID: shaivlini02@gmail.com




11 | Last date for submission of claims 1st June, 2026 (14 days from the CIRP order received
i.e. 18th May, 2026)

12 | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13 [ Names of Insolvency Professionals identified NA
to act as Authorised Representative of
creditors in a class (Three names for each
class)

14 | (a) Relevant Forms and (a) https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives are (b) NA
available at:

Notice is hereby given that:
1. The National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution
process of Shaivlini Impex Private Limited on 06" May, 2026.
2. The creditors of Shaivlini Impex Private Limited are hereby called upon to submit their claims with proof, on or
before 01.06.2026, to the Interim Resolution Professional at the correspondence address mentioned against entry
No. 10 only.
3. The Financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit claims with proof in person, by post or electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 20.05.2026 Sd/-
Place: Kolkata Rakesh Kumar Agarwal
Interim Resolution Professional
IBBI/IPA-001/IP-P-00443/2017-2018/10786
AA1/10786/02/311226/108823. Valid till 31.12.2026
Reg: 20 N S Road, 1st floor, Room no 15, Block A, Kolkata 700001
Reg Email Id: rakesh202@hotmail.com | Process Email Id: shaivlini0O2@gmail.com
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POSSESSION NOTICE

Whereas, the undersigned being the Authorized Officer of Asset Reconstruction Company (India) Limited acting in
its capacity as Trustee of undermentioned Trusts under the Securitisation and Reconstruction of Financial Assets and

KOLKATA | WEDNESDAY, 20 MAY 2026 Business Standard

"’a“;\mem& .
& since 1962 %,

OLYMPIC CARDS LIMITED

1 Registered Office : No. 195, N.S.C. Bose Road, Chennai - 600 001.
S Tel : 044-42921000; Fax No : 044-25390300; Website : www.oclwed.com; Email : office@oclwed.com

GOVERNMENT OF HARYANA [ISR VY S

Borrower: Loan A/c No. Rs. 6,92,100.26/- (Rupees Six Lakh Ninety-Two Symbolic
Arup Maity 71170000010739 Thousand One Hundred and Twenty-Six Paisa 15th May
Co-Borrower Arcil-2024C-004-Trust | Only) as on 08.07.2025 along with future interest 2026

at the contractual rate on the aforesaid amount
with effect from 09/07/2025 together with incidental
expenses, cost, charges etc.

Notice dated: 08.07.2025.

Basanti Maity Bandhan Bank

Description of Property : All That piece and parcel of land admeasuring little more or less of 6 Decimal being a bastu
land lying and situated at Mouza: Akandi, L.R Dag no: 191, LR Khatian no: 171, Current L.R Khatian no: 6/4, J.L No:
310, District: West Midnapore, PS: Keshpur, Pincode: 721150, State: West Bengal, butted and bounded as under.
North: Sekh Kabir Ali, South: Vendor himself, East: Road, West: Bankim Mola.

Borrower: Loan A/c No. Rs. 10,71,195.73/- (Rupees Ten Lakh Seventy- Symbolic
Amit Sk, 71180000001568 One Thousand One Hundred Ninety-Five and 16th May
Co-Borrower: Arcil-2024C-004-Trust | Paise Seventy-Three only) as on 08.07.2025 2026
Phuli Sekh Bandhan Bank along with future interest at the contractual rate

on the aforesaid amount with effect from
09/07/2025 together with incidental expenses,
cost, charges etc.

Notice dated: 08.07.2025.

Enforcement of Security Interest Act, 2002 (54 of 2002) (“said Act”) and in exercise of powers conferred under Section CIN No. L65993TN1992PLC022521; GST NO : 33AAAC03651L1ZH NAME OF
13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 (“said Rules”) issued a | IR E I RO LR A N S T TR Sk | BOARDCORP, | - OLD REFERENCE/ NATURE OF CORRIGENDUM WEBSITE OF THE BOARD | NODAL OFFICER/CONTACT
demand notice. Calling upon the following borrower/guarantor(s)/mortgagor(s) to repay the amount, details of which (Zin Lakhs) fo|  AUTH NITHO. CORPAUTH DETAILS/EMALL
are mentioned in the table below: . Quarter Ended | Quarter Ended YEianraEﬁLaJd yEL'}aEﬁ.ifeld
The borrower/guarantor(s)/mortgagor(s) having failed to repay the said amounts, notice is hereby given to the Particulars NITNO. WS-1066 BASE DATE BE READ AS 01.04.2006 INSTEAD OF 0105.2026 & —— o
borrower/guarantor(s)/mortgagor(s) in particular and the public in general that the undersigned has taken possession No. 31-03:2026 31-03:2025 31-03;2025 31-03;2025 L Ut TENDER - EXTENSIONOFDTOFBIDSUBMISSIONENDDATE109-06-2026UPT017:UU HRS, onag SeoEsaUbmogh
of the underlying Immovable Property described herein below in exercise of powers conferred on him/her under . (Audited) | (Audited) (Audited) | (Audited) 08 555 CPENING OF PR 1006206 AT 500 8. OHUIOTE
Sub-Section (4) of Section 13 of the said Act read with Rule 8 of the said Rules on “AS IS WHERE IS & WHATEVER 1. | Total Income from Operations (net) 194.22 299.22 1276.42 963.27 - —
THERE IS BASIS” on the date mentioned below. 2. | Net Profit (Loss) for the period (before tax, (148.47) ©6.1) | (247.40) 449.41) FOR FURTHER INFORMATION KINDLY VISIT : www.haryanagprocurement.gov.in or www.tenders.hry.nic.in
P Exceptional and/ or Extraordinary items) 13/2027/40/4536111/5/19
Borrower / Co Borrower /| LAN No. / Trust Name / : Pc
Guarantors Name Bank Name Demand Notice Date and Amount Date 3. | Net Profit | (Loss) for the period before tax (148.47) @M | 4740 | @94
Borrower: Loan A/c No. Rs. 11,10,444.70/- (Rupees Eleven Lakh Ten | Symbolic (after Exceptional andjor Extraordinary Items) _
Ajit Bera 70180000005083 Thousand Four Hundred Forty-Four and Seventy 15th May 4. | Net Profit | (Loss) for the period after tax (154.99) 93.40) (25.94) (439.06) SHORT TENDER NOTICE CHANGE OF NAME
Co-Borrower: Arcil-2024C-004-Trust | Paisa Only) as on 08.07.2025 along with future 2026 (after Exceptional andlor Extraordinary Items) RAJPUR-SONARPUR MUNICIPALITY I, Ankita Khaitan, W/o Saurav
Aedhendu Sekhar Bera| Bandhan Bank interest at the contractual rate on the aforesaid 5 |Equi - - Harinavi, 24 Parganas(S), NIT NO.: Khaitan, resident of 171/1 Prince
: . . |Equity Share Capital (Face Value of Equity Share 1630.87 1630.87 1630.87 1630.87 ) ) )

amount with effect from 09/07/2025 together with Rg 10‘/{_ perSharE) ( quity WBMAD/ULB/RSM/15/E-GOVI/SI/ Anwar Shah Road. Saket

mcngiental expenses, cost, charges etc. . : . 2026-27, dated 18.05.2026, For details Enclave Flat no 1E. Kolkata-

Notice dated: 08.07.2025 6. Beserves (gxcludmg Revaluation Resgrve as shown (1525.31) (1499.37) visit: http://www.wbtenders.gov.in 700033, do hereby declare that
Description of Property : All That piece and parcel of land admeasuring little more or less of 2 Decimal being a in the Audited Balance Sheet of previous year) Sd/- Dr. Pallab Kumar Das | have changed my name from
bastu land lying and situated at Mouza: Nilkanthapur, J.L No: 31, Plot No. 237, L.R Khatian No. 295, Current 7. | Earnings Per share (of Rs. 10}- each) Chai Ankita Agarwal to Ankita Khaitan
L.R Khatian No. 541, Gram Panchayat: Haldia-1, District: Purba Midnapore, PS: Ramnagar, Pincode: 721446, State: " |for Continuing operations) (Not Annualised) . airman and henceforth | shall be known
West Bengal, butted and bounded as under: North: By Plot no. 231 & 232, South: By Ajit Bera and Others, East: By -Basic Rs. (0.95) (057) (0.16) (2.69) Rajpur-Sonarpur Municipality Ankita Khaitan f I
Plot no. 236. -Diluted Rs. (0.95) (0.57) (0.16) (2.69) as nkKita altan f1or a

Note:

1. The aboveis an extract of the detailed format of Financial Results for the quarter and year ended 31st March 2026 filed with

2015. The

the Stock Exchange under Regulation 33 of the SEBI (Listing and other Discl R

Company.
3. The Board has not recommended any dividend.

Place : Chennai
Date : May 18, 2026

above disclosure is made as per revised SEBI guidelines. The Full Format of the Quarterly/Financial Year ended Results are
available on the websites of the Bombay Stock Exchange www.bseindia.com and Company's Website : www.oclwed.com.

2. The above results have been reviewed by the Audit Committee and taken on record by the Board of Directors at their respective
meeting held on the May 18, 2026. The current quarter & financial year results are audited by the Statutory Auditors of the

For and on behaf of Board of Directors of
OLYMPIC CARDS LIMITED
Sd

N. MOHAMED FAIZAL - MANAGING DIRECTOR
DIN : 00269448

Neelam Securities Private Limited
Regd. Off.: The Chambers, Suite No. 606-608, 1865,Rajdanga Main Road, Kolkata, 700107
CIN: U65921WB1995PTC072343 Email: sandeep@skagrawal.co.in
JOINT PUBLIC NOTICE
(Under Para C of Chapter Il of the Reserve Bank of India (Non-Banking Financial Companies - Acquisition
hareholdil irecti (F referred to as “the Directions”) bearing

Description of Property : All that piece and parcels of land situated at District — Nadia, P.S — Nakashipara, J. L. No.
47, Touji No. 04, Mouza- Kanthalberia, R.S & L.R Dag No. 329, L.R Khatian No. 4479, Gram Panchayet- Bethuadahari-
1, measuring 2 decimal and the said property is bounded as under (as per deed) : On or towards the East by : Property
of Chayen Sekh; On or towards the West by : Property of Fuli Bibi Sekh; On or towards the North by : Property of
Daud Sekh; On or towards the South by : Property of Bablu Das.

Borrower: Loan A/c No. Rs. 9,21,501.4/- (Rupees Nine Lakh Twenty-One Symbolic
Biswaijit Biswas 71170000008034 Thousand Five Hundred One and Paise Forty 16th May
Co-Borrower: Arcil-2024C-004-Trust | only) as on 08.07.2025 along with future interest 2026

Tithi Biswas Bandhan Bank at the contractual rate on the aforesaid amount
with effect from 09/07/2025 together with incidental
expenses, cost, charges etc.

Notice dated: 08.07.2025.

of or Control) , 2025 (hereinaft

reference No.RBI/DOR/2025-26/340, DOR.HOL.REC.259/16.13.100/2025-26, dated November 28,2025.
This public notice is being issued jointly by Company Neelam Securities Pvt. Ltd. (‘the Company”) and the
proposed transferee, namely Mr. Sanjay Agrawal (Transferee), pursuant to Para 8 to 10 of Para C of Chapter Il of
the Directions.

Background

Neelam Securities Pvt. Ltd., a Company incorporated under the companies Act, 1956 and Registered with
Reserve Bank of India (hereinafter referred to “RBI") vide Certificate Number 05.00411 as a Non Deposit taking
Non-Banking Finance Company, with its Registered office situated at The Chambers, Suite No. 606-608, 1865,
Rajdanga Main Road, Kolkata, 700107 intends to change the shareholding of the company.

Description of Property : All that piece and parcels of land situated at District — Nadia, P.S — Taherpur, J. L. No. 34,
Touji No. 11, Mouza- Byaspur, R.S & L.R Dag No. 908/1103, R.S Khatian No. 480/1, Gram Panchayet- Khisma,
measuring 2.5 decimal and the said property is bounded as under (as per deed) : On or towards the East by :
Haricharan Biswas and Kanai Halder; On or towards the West by : Panchayet Kancha Rasta; On or towards the North
by : Property of Daud Sekh; On or towards the South by : Panchayet Kancha Rasta.

Borrower: Loan A/c No. Rs. 6,11,731/- (Rupees Six Lakh Eleven Thousand Symbolic
Purnima Hawladar 20007810000700 Seven Hundred Thirty-One only) as on 13.11.2025 16th May
Co-Borrower Arcil-2024C-004-Trust | along with future interest at the contractual rate 2026

Sukanta Howladar Bandhan Bank on the aforesaid amount with effect from
14/11/2025 together with incidental expenses,
cost, charges etc.

Notice dated: 18.11.2025.

Description of Property : All that piece and parcels of residential land measuring about 623 sq. ft. be a little
more or less together with one-storied pucca building standing thereon, measuring about 300 sq. ft. more or
less with cemented flooring, under Mouja: Magurkhali, J. L. No. 158, L.O.P No. 1125, comprised in R.S Plot No. 146(P),
lying and situated at Holding No. 210, Cooper’s Camp, Gopal Nagar Road, P.O. Cooper’s Camp, Ward No. 06
under Ranaghat Municipality, District — Nadia, P.S — Ranaghat, Pin: 741232 and the said property is bounded as
under (as per deed) : On or towards the East by : Property of Aloke Biswas; On or towards the West by :
Property of Sudhir Chandra Das; On or towards the North by : 10 Feet Wide Road; On or towards the South by :
Vendor’s Land.

Borrower: Loan A/c No. Rs. 9,09,824.57/- (Rupees Nine Lakh Nine Symbolic
Asim Biswas 70190000000503 Thousand Eight Hundred Twenty Four and Fifty 16th May
Co-Borrower: Arcil-2024C-004-Trust | Seven Paise Only) as on 08.07.2025 along with 2026

Ranga Biswas Mondal | Bandhan Bank future interest at the contractual rate on the
aforesaid amount with effect from 09/07/2025
together with incidental expenses, cost, charges
etc.

Notice dated: 08.07.2025.

The above transfers shall result in change in shareholding exceeding the threshold prescribed
under the RBI Directions and accordingly require prior compliance with the said Directions.
RBIApproval

In terms of the Directions, the RBI has, by way of its letter dated May 19, 2026 issued to the
Company, bearing reference no:KOL.DOR.NO.S284/01-01-001/2026-27,provided its prior
written approval for the proposed transfer of shareholding.

Reasons for Transfer

The proposed transfer of shares is being undertaken pursuant to a gift, with a view to re-align
ownership within the family and is not pursuant to any commercial sale of shares.

The Proposed Transaction will be effected upon fulfilment of various agreed upon conditions
precedent and the expiry of thirty (30) days from the date of publication of the public notice, in
accordance with provisions of the Directions and RBI's letter dated May 19, 2026.

Any person having any objection to the proposed transfer of shareholding may communicate the
same, in writing, within thirty (30) days from the date of publication of this notice, addressed to
Mr. Sarat Kumar Behura, Director, at the registered office address of Company or e-mail at
sandeep@skagrawal.co.in.

If no objection is received within the aforesaid period, it shall be presumed that no objection
exists to the proposed transfer.

PWD (GOVT OF WB) TENDER
NOTICE
Short Notice (offline) Inviting
Bid No: 10 of 2026-2027 of the
Executive Engineer,
Asansol Division, PWD
Executive Engineer, Asansol
Division, P.W.D. invites Short NIB
for the emergent nature of work
for “Urgent erection of temporary

Proposed Transfer of Shareholding view cutter.. shed for pollc_e
Itis proposed to effect transfer of equity shares of the Company, resulting in a change in the shareholding pattern personnel, kitchen and Media
ofthe Company, as under: - . e
center, barricading, providing
Transferor Transferee No of Existing shareholding | Share after | % after VVIP chair, Table, Sofa, Carpet.
Share of transferee transfer | transfer i :
Sandeep Agrawal Sanjay Agrawal 64993 Pf’d'um- Festoon, Decoration
- with flower, Flex etc. temporary
Rashmi Agrawal Sanjay Agrawal 47971 platform for electronic displaya’
S Agrawal HUF Sanjay Agrawal 6625 placing telecasting instrument
Santosh Kumar Sanjay Agrawal 114 130432 250135 58.03 and all ,Other apmliary works in
Kishanpuria HUF connection with the Govwt.

Administrative Review Meeting of
WVIP's as well as other dignitaries
at Srijani Hall, Durgapur in the
District of Paschim Bardhaman
on 21.05.2026." Last date & time
for receipt of application for
permission for Participating in the
tender - 20.05.2026 up to 10.30
Hrs. I.S.T. Corrigendum if any will
be published in departmental
website only. Intending Bidders
are requested to visit the website
https://www.pwdwb.gov.in or the
office of the undersigned for more

purposes, vide affidavit no. 846
sworn before the Ld Judicial
Megistrate 1st Class at Kolkata
on 19/05/2026. Ankita Khaitan
and Ankita Agarwal both are
same and one identical person.

NOTICE
NOTICE is hereby given that the Certificate(s) for Equity 201 Shares face
value Rs.10/- Dist. Nos. 22199141 to 22199341 of ABBOTT INDIALTD.
Under Folio No- M003508, Certificate No. 10349 Standing in the
name(s)of Mohit Kumar Bose has/have been lost or mislaid and the
undersigned has/have applied to the Company to issue duplicate
Certificate(s) for the said shares. Any person who has a claim in respect of
the said shares should lodge such claim with the Company at its
Registered Office. ABBOTT INDIA LTD, 3-4 CORPORATE PARK,SION-
TROMBAY ROAD, MUMBAI — 400071 within one month from this date
else the company will proceed to issue duplicate Certificate(s).
Name of applicant
Ashoke Bose
32 Gobinda Addy Road, Alipore,

Date— 20/05/2026 Kolkata 700027, Cell No. 8961000941

PUBLIC NOTICE
ITC LIMITED
Regd office: VIRGINIAHOUSE, 37, J.LNEHRU ROAD, KOLKATA - 700071
TEL — 033 - 22889371

NOTICE is hereby given that the certificate for the under mentioned securities of the
company has/have been lost /mislaid and holder of the said securities / applicant has/have
applied to the company to release the new certificate. The Company has informed the
holders / applicants that the said shares has been transferred to IEPF as per IEPF Rules.
Any person who has claim in respect of the said securities should lodge such claim with
the company at its registered office within 15 days from this date, else the company will
proceed to issue duplicate certificate without further intimation.

NAME OF HOLDER: 1) NARAYAN KRISHNA MOORTHY

Foilo No No of shares/deb. | Certificate no.(s) Distinctive (s)
3501593 3200 63075 911892251 - 911895450
3501593 1600 129300 2959379271 - 2959380870
35/01593 4800 195973 5139566093 - 5139570892
35/01593 4800 265353 9322820009 - 9322824808

PLACE: DUBAI, UAE, DATE: 20-05-2026  NAME OF CLAIMANT - Mr. ADITYA NARAYAN

THE METAL CORPORATION OF INDIA LTD.
Regd. Office: 7A, Rameshwar Shaw Road, Kolkata-700014

Tel. 0172- 2747280, 2747285, email ID: jyoti763@gmail.com

CIN: L10101WB1944PLC011718

For and on behalf of Neelam Securities Pvt. Ltd. details. Sdi/-
Sd/- . Sd/- EE
Date : 20th May, 2026 Sarat Kumar Behura Sanjay Agrawal !

PWD, ASANSOL DIVISION

Place : Kolkata Director

Description of Property : All That piece and parcel of land admeasuring 1.5 Decimal be a little more or less lying
and situated at Mouza: Kamarhati, J.L. No- 16, Touzi No - 7, R.S. & L.R Dag no. 908, Current L.R Khatian: 1249, Gram
Panchayat: Sadhanpara-1, District: Nadia, PS- Dhubulia, Pincode: 741154, State: West Bengal, butted and bounded
as under: North: 10 Ft Wide Road, South: Property of Jagannath Mondal and Others, East: Property of Jagannath
Mondal, West: Property of Animesh Biswas.

STRESSED ASSETS MANAGEMENT BRANCH-II,
Jeevandeep Building, 10th Floor, 1, Middleton Street, Kolkata - 700071,
E-mail ID : sbi.18192@sbi.co.in NOTICE

Authorised Officer’s Details : Name : Kumar Arun Prakash, E-mail ID : clo4.samb2kol@sbi.co.in, Mobile No. : 9136052101

E-AUCTION

Borrower: Loan A/c No. Rs. 7,55,539.12/- (Rupees Seven lakh Fifty Five Symbolic
Ojdar Mir 20007880000004 Thousand Five Hundred Thirty Nine and Twelve 16th May
Co-Borrower: Arcil-2024C-004-Trust | Paise Only)) as on 30.09.2023 along with future 2026
Uzir Mir Bandhan Bank interest at the contractual rate on the aforesaid

amount with effect from 01/10/2023 together with
incidental expenses, cost, charges etc.
Notice dated: 25.10.2023.

Description of Property : ALL THAT piece and parcel of land admeasuring of 3.30 Satak be a little more or less
lying and situated at J.L No. 103, Mouza — Dharmada, Hal Touji - 04, Dag Nos. 148(2.30 Satak) and 149
(1 Satak), L.R Khatian No. — 1308 and 1309, P.S - Nakashipara, S.R.O Bethuadahari, District: Nadia, West Bengal-
741138. Bonded By: North: House of Rahim Fakir; South: 5'-5” Kaccha Road; East: House Of Azim Sk; West: House
Of Mujibar Sk.

Borrower: ) Loan A/c No. Rs. 18,02,442.74/- (Rupees Eighteen Lakh Symbolic
Jamsed Shaikh 20007880000259 Two Thousand Four Hundred Forty-Two and 16th May
Co-Borrower: Arcil-2024C-004-Trust | Paise Seventy-Four only) as on 13.11.2025 2026

Jakiron Bibi Sekh Bandhan Bank along with future interest at the contractual

rate on the aforesaid amount with effect from
14/11/2025 together with incidental expenses, cost,
charges etc.

Notice dated: 20.11.2025.

Description of Property : All that piece and parcels of land admeasuring about 4.20 Decimal be a little more or less
lying and situated at Mouja: Gopalpur, J.L No. 70, Touji No. 04, Plot No. 209, L.R Khatian No. 2723 & 2724, Gram
Panchayet: Bilwagram, District — Nadia, P.S — Nakashipara Bethuadahari, State: West Bengal, and the said property
is butted and bounded by: North: Panchayet Kancha Road; South: Property of Imtiaj Sk; East: Property of Sakor Sk;
West: Mud Road.

Borrower: Loan A/c No. Rs. 4,54,831.72/- (Rupees Four Lakh Fifty-Four Symbolic
Sanijib Debnath 20002380000102 Thousand Eight Hundred Thirty-One and | 16th May
Co-Borrower: and 20002380000135 | Paise Seventy-Two only) as on 30.07.2025 2026

Shefali Debnat Arcil-2024C-004-Trust

Bandhan Bank

along with future interest at the contractual
rate on the aforesaid amount with effect from
31/07/2025 together with incidental expenses,
cost, charges etc.

Notice dated: 30.07.2025.

Description of Property : All that piece and parcels of land situated at District — Nadia, P.S - Ranaghat, J. L. No. 170,
Mouza- Gopinagar Baghadanga, Touji No. 11, L.R Khatian No. 720/4, Current L.R Khatian No. 3262, R.S & L.R
Dag No. 2033, Gram Panchayet- Debagram, measuring 6 decimal and the said property is bounded as under (as per
deed) : On or towards the East by : Land of Shibchandra Debnath; On or towards the West by : Land of Suraj
Kumar Debnath; On or towards the North by : 8 Feet Wide Kuchha Road; On or towards the South by : Land of Suraj
Kumar Debnath.

Appendix-IV-A
[See Proviso to Rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002

DATE & TIME OF E-AUCTION: DATE : 10.06.2026
TIME: 300 MINUTES FROM 11.00 A.M. TO 4.00 P.M. WITH UNLIMITED EXTENSIONS OF 10 MINUTES FOR EACH BID

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described
immovable properties mortgaged/charged to the Secured Creditor, the Physical Possession of which have been taken by the
Authorised Officer of State Bank of India, the Secured Creditor, will be sold on "As is Where is", As is Whatis" and "Whatever
there is" basis on 10.06.2026, for recovery of ¥107,15,88,330.00 (Rupees One hundred seven crore fifteen lakh eighty
eight thousands three hundred thirty only) as on 05/05/2014 and subsequent interest, charges, cost etc. thereon, due to the
secured creditor from the Borrower M/s. Reform Ferro Cast Limited having its Registered Office at Nawpala, Bagnan-II,
Howrah-711303 and Guarantors (i) Sri Basant Saha, S/o Late Keshavji Saha, 264, Vivekanand Road Kolkata - 700 006, (ii) Sri
Shakti Adhikary, S/o Biswanath Adhikary, 28/1 D Road, Bamangachi Liluah, Howrah- 711 106 (i) Smt Swapna Ghosh, 264,
Vivekananda Road, Ground Floor, Kokata-700006 (iv) Sri Jignesh Sethia, 5, Suing Bldg, Marrve Road Malad (W), (v) UK
Cements Pvt Ltd, 43, Motisil Street, Kolkata-700013, (vi) M/s Sailand Developers Pvt. Ltd., 43 Moti Sil Street, Kolkata -
700013

SI. No.| Short Description of the Inmovable Property with known encumbrances, if any | Reserve Price |Earnest Money Deposite
%7,83,00,000/- 378,30,000/-

Land situated at Mouza- Nawpala, J. L. No-25 under Bagnan-2

Panchayet Samity, Village & PO - Nawpala, P. S. - Bagnan, Dist- (Rupees (Rupees Seventy
Howrah in the name of Basant Saha, Deed No.l-296/2006, Area of | Seven Crore Eight Lakh Eighty
Plot-538.61 satak. Bounded by North : Land of West Bengal| Eighty Three Three

Engineering Company, South : Common Passage & Plot of Reform
Ferro Cast Pvt Ltd, West : Land of Shiv Brick Field and West Bengal
Engineering, East : Irrigation Road (Dam).
(Under Physical Possession of the Bank)

Lakh only) Thousand only)

Bid Increment Amount : ¥ 1,00,000.00

a) For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the Secured

Creditor's website: www.sbi.co.inand specific link created for the particular e-Auction : https:/BAANKNET.com

b) Intending bidder/s should transfer his EMD amount by means of challan generated on his bidder account maintained with
PSB Alliance Pvt. Ltd. by means NEFT/RTGS transfer from his bank account well before the auction date. For any queries
please contact support.baanknet@psballiance.com or Contact No.: 8291220220

Date : 20.05.2026, Place : Kolkata Authorised Officer, State Bank of India, SAMB-II, Kolkata

In case of any dispute the English version shall prevail

Borrower: Loan A/c No. Rs. 4,18,909.38/- (Rupees Four Lakh Eighteen Symbolic
Ujjal Mondal 20007810000523 Thousand Nine Hundred Nine and Paise | 16th May
Co-Borrower: Arcil-2024C-004-Trust | Thirty-Eight Only) as on 13.11.2025 along 2026
Dulal Mondal, Bandhan Bank with future interest at the contractual rate on
Nlrupama Bala and the aforesaid amount with effect from 14/11/2025
Rani Mondal together with incidental expenses, cost,

charges etc.

Notice dated: 28.11.2025.

Description of Property : All that piece and parcel of bastu land situated at District — Nadia, P.S - Ranaghat, J. L.
No. 175, Touji No. 11, Mouza- Gangnapur, Current L.R Khatian No. 631, R.S Dag No. 769/1330 and L.R Dag No.
1126, under Debgram Gram Panchayet, measuring about more or less 3 decimals having a super built-up area about
400 sq. ft. and the said property is bounded as under (as per deed) : On or towards the East by : Property of Gauranga
Mondal; On or towards the West by : 8 Feet Wide Common Road; On or towards the North by : Land of Dulal Samaddar;
On or towards the South by : Property of Niranjan Mondal.

Borro_wer: Loan A/c No. Rs. 13,58,462.22/- (Rupees Thirteen Lakh Fifty- Symbolic
Pradip Das 70170000000911 Eight Thousand Four Hundred Sixty-Two and Paise | 16th May
Co-Borrower: Arcil-2024C-004-Trust | Twenty-Two only) as on 08.07.2025 along with 2026

Prokash Das Bandhan Bank future interest at the contractual rate on the

aforesaid amount with effect from 09/07/2025
together with incidental expenses, cost, charges
etc.

Notice dated: 08.07.2025.

Description of Property : All that piece and parcels of land admeasuring about 4 Decimal be a little more or less
lying and situated at Mouja: Gobindapur, J.L No. 32, R.S and L.R Dag No. 1415, L.R Khatian No. 1877/1, Gram
Panchayet: Babla, District — Nadia, P.S — Santipur, State: West Bengal.

The borrower/guarantor(s)/mortgagor(s) in particular and the public in general are hereby cautioned that Arcil is in
lawful possession of the Immovable Property mentioned above and under Section 13(13) of the SARFAESI Act, 2002,
the borrower/ guarantor(s)/mortgagor(s) or any person whatsoever, shall after receipt of this notice not transfer by way
of sale, lease or otherwise deal with/ alienate the Immovable Property, without prior written consent of Arcil and any
dealings with the Immovable Property will be subject to the charge of Arcil for the amount as mentioned above along
with future interest at the contractual rate on the aforesaid amount together with incidental expenses, cost, charges
etc. The borrowers’/guarantors’/mortgagors’ attention is invited to the provisions of the Sub-Section (8) of Section 13
of the said Act, in respect of time available to redeem the above mentioned Immovable Property.

Sd/-

Authorized Officer

Asset Reconstruction Company (India) Limited
( In capacity as Trustee)

Place : Kolkata
Date : 20.05.2026

PHYSICAL POSSESSION NOTIC

0ICICIHome Finance | s%%sggr_ei&fggi ICICI Bank Towers, Bandra-Kurla Complex, Bandra (East),
Corporate Office: ICICI HFC Tower, JB Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059

Branch Office: 8/1A, 2nd Floor, Sir William Jones Sarani (Formerly 8/1, Middleton Row), Kolkata- 700071
Whereas

The undersigned being the Authorized Officer of ICICI Home Finance Company Limited under the Securitisation,
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers
conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand
notices upon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days from the
date of receipt of the said notice.

As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general that the
undersigned has taken possession of the property described herein below in exercise of powers conferred on him/
her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The borrower in
particular and the publicin general is hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of ICICI Home Finance Company Limited.

The Borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time
available, to redeem the secured assets.

Sr. Name of the Description of property/ Date of Demand | Name
No| Borrower/ Date of Possession Notice/ Amount of
Co-Borrower/ Loan in Demand Branch
Account Number Notice (Rs.)

1. [Inamul Haque 104 Natural Height, 1st Floor, Flat No-104, Mouza and 18-06-2024 |Kolkata-
(Borrower), Village Podra, J.L. No-38, P.S.-Sankrail, R.S. Khatian No- Rs. AJC
Kaisari Begum 92, R.S. Dag No-460, Dist- Howrah, L.R. Khatian No- 1,11,666.5/- Bose
(Co-Borrower), 5599, 5600, L.R. Dag No- 604 Lotus English Medium Road
LHK)B00001528768.|School 0 Howrah West Bengal- 711109 (Ref. Lan No.

LHK)B00001528768). Bounded By- North: Flat No. 105;,
South: Open to Sky;, East: Flat No. 103 and Common
Space;, West: Open to Skt./ Date of Possession- 14-May-26

2. |Inamul Haque 104 Natural Height, 1st Floor, Flat No-104, Mouza and 18-06-2024 |Kolkata-
(Borrower), Village Podra, J.L No-38, P.S.-Sankrail, R.S. Khatian No- Rs. AJC
Kaisari Begum 92, R.S. Dag No-460, Dist- Howrah, L.R. Khatian No- 15,00,832/- Bose
(Co-Borrower), 5599, 5600, L.R. Dag No-604 Lotus English Medium Road
LHK])B00001530649.School 0 Howrah West Bengal- 711109. (Ref. Lan No.

LHKJB00001530649 ). Bounded By- North: Flat No. 105;,
South: Open to Sky;, East: Flat No. 103 and Common
Space;, West: Open to Skt./ Date of Possession- 14-May-26

3. |Inamul Haque 104 Natural Height, 1st Floor, Flat No-104, Mouza and 18-06-2024 |Kolkata-
(Borrower), Village Podra, J.L. No-38, P.S.-Sankrail, R.S. Khatian No- Rs. AJC
Kaisari Begum 92, R.S. Dag No-460, Dist- Howrah, L.R. Khatian No- 8,00,128/- Bose
(Co-Borrower), 5599, 5600, L.R. Dag No-604 Lotus English Medium Road
LHK])B00001547206.|School 0 Howrah West Bengal- 711109 (Ref. Lan No.

LHK)B00001547206). Bounded By- North: Flat No. 105;,
South: Open to Sky;, East: Flat No. 103 and Common
Space;, West: Open to Skt./ Date of Possession- 14-May-26

n .. | ASSET RECONSTRUCTION COMPANY (INDIA) LIMITED

ATCIl| CIN : Us5999MH2002PLC134884, Website : www.arcil.co.in

Registred Office : The Ruby, 10th Floor, 29 Senapati Bapat Marg, Dadar (West), Mumbai - 400 028, Tel : + 91 2266581300

Branch Address: Room No. 1001, 10th Floor, Signet Tower, DN 2, Sector V, Salt Lake, Kolkata-700 091, West Bengal, Tel: 033-48226608

The above-mentioned borrowers(s)/ guarantors(s) are hereby given a 30 day notice to repay the amount,
else the mortgaged properties will be sold on the expiry of 30 days from the date of publication of this
Notice, as per the provisions under the Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Date : May 20, 2026 Authorized Officer,

NOTICE

NOTICE is hereby given that the 80th Annual General Meeting (AGM) of the
Members of THE METAL CORPORATION OF INDIA LIMITED will be held
on Wednesday, 10th June, 2026 at 11.00 A.M. at its Registered Office at 7A|
RAMESHWAR SHAW ROAD- KOLKATA-700014.

The cutoff date for determining the eligibility to vote by electronic means or at the
AGM s 19.05.2026.

The E-voting period begins on 07.06.2026 at 09:00 A.M. IST and ends on
09.06.2026 at 05:00 P.M.IST. The e-voting shall not be allowed beyond
09.06.2026(5.00 P.M).

Pursuant to the provisions of Companies Act, 2013 & SEBI (LODR) Regulations,
2015, the Register of Members and Share Transfer Books of the Company shall
remain closed from 19.05.2026 t0 25.05.2026 (both days inclusive).

The Notice of the meeting along with the Annual Report of the Company and
detailed instructions relating to e-voting will be available on Company’s website
(www.tmcil.in).
Place: Kolkata
Date:19.05.2026

FOR THE METAL CORPORATION OF INDIA LTD
Sd/-

Kishan Gopal Bagaria

Director (DIN:00496628)

“Form No. 1INC-25A”

Advertisement to be published in the newspaper for
conversion of public company into a private company
Before the Regional Director, Ministry of Corporate Affairs
Eastern Region
In the matter of the Companies Act, 2013, section 14 of Companies Act,

2013 and rule 41 of the Companies (Incorporation) Rules, 2014
AND
In the matter of M/s ENFIELD CONSTRUCTION CO LTD, having its
registered office at SOC 46445, Vasant C H S Ltd. Park Street, 8, Camac
Street, Shantiniketan Building Basement, Circus Avenue, Kolkata, Circus
Avenue, West Bengal, India, 700017, Applicant
Notice is hereby given to the general public that the company intending
to make an application to the Central Government under section 14 of
the Companies Act, 2013 read with aforesaid rules and is desirous of
converting into a private limited company in terms of the special resolution
passed at the Extra Ordinary General Meeting held on 17th April 2026
to enable the company to give effect for such conversion.
Any person whose interest is likely to be affected by the proposed
change/status of the company may deliver or cause to be delivered or
send by registered post of his objections supported by an affidavit stating
the nature of his interest and grounds of opposition to the concerned
Regional Director, Eastern Region, Ministry of Corporate Affairs, Corporate
Bhawan, 6th Floor, Plot No. IlIF/16, in AA-IIF Rajarhat, New Town,
Akandakeshari, Kolkata-700135, India, within fourteen days from the date
of publication of this notice with a copy to the applicant company at its
registered office at the address mentioned below:
For and on behalf of the Applicant
Sd/-
Mayank Rungta
Director
DIN: 02779057
Complete address of registered office: SOC 46445, Vasant C H S Ltd.
Park Street, 8, Camac Street, Shantiniketan Building Basement, Circus
Avenue, Kolkata, Circus Avenue, West Bengal, India, 700017,

Date :19.05.2026
Place : Kolkata
FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and ptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF SHAIVLINI IMPEX PRIVATE LIMITED

RELEVANT PARTICULARS

1 | Name of corporate debtor SHAIVLINIIMPEX PRIVATE LIMITED

2 | Date ofincorporation of corporate debtor 03/07/1989

3 | Authority under which corporate debtorisincorporated /
registered

Registrar of Companies - Kolkata

4 | Corporate Identity No. / Limited Liability [dentification
No. of corporate debtor

U51109WB1989PTC047155

5 | Address of the registered office and principal office 10 CANNING STREET, KOLKATA, WestBengal,
(ifany) of corporate debtor India, 700001

6 | Insolvency commencementdate in respect of corporate | 06th May, 2026 (Order received on 18th May, 2026)
debtor

7 | Estimated date of closure of insolvency resolution process | 02th November, 2026 (180 days from the CIRP
Commencement Date i.e. 06th May, 2026)

8 | Nameand registration number of the insolvency
professional acting as interim resolution professional

Rakesh KumarAgarwal
IBBI/IPA-001/IP-P-00443/2017-2018/10786

9 | Addressand e-mail of the interim resolution
professional, as registered with the Board

20N SRoad, 1stfloor, Roomno 15, Block A, Kolkata
700001
Email: rakesh202@hotmail.com

20N SRoad, 1stfloor, Roomno 15, Block A, Kolkata
700001
Process Email ID: shaivlini02@gmail.com

10| Address and e-mail to be used for correspondence
with the interim resolution professional

11| Lastdate for submission of claims 1stJune, 2026 (14 days from the CIRP order

received i.e. 18th May, 2026)

12| Classes of creditors, ifany, under clause (b) of sub- NA
section (6A) of section 21, ascertained by the interim
resolution professional

13| Names of Insolvency Professionalsidentifiedtoactas  |NA
Authorised Representative of creditorsina class (Three

names foreach class)
14| (a)RelevantFormsand (a) https://ibbi.gov.infhome/downloads
(b) Details of authorized representatives are available at:| (b) NA

\Place: Howrah ICICI Home Finance Company Limitedj

Notice is hereby given that:

1. The National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution
process of Shaivlinilmpex Private Limited on 06th May, 2026.

. The creditors of Shaivlinilmpex Private Limited are hereby called upon to submit their claims with proof, on or
before 01.06.2026, to the Interim Resolution Professional at the correspondence address mentioned against
entry No. 10 only.

. The Financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit claims with proof in person, by post or electronic means. sdl
Submission of false or misleading proof of claims shall attract penalties. Rakesh Kumar Agarwal

Interim Resolution Professional

IBBI/IPA-001/IP-P-00443/2017-2018/10786

AA1/10786/02/311226/108823. Valid till 31.12.2026

Reg: 20 N S Road, 1st floor, Room no 15, Block A, Kolkata 700001

Reg Email Id: rakesh202@hotmail.com | Process Email Id: shaivlini02@gmail.com

~

w

Date: 20.05.2026
Place: Kolkata
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THE METAL CORPORATION OF INDIA LTD.
Regd. Office: 7TA, Rameshwar Shaw Road, Kolkata-700014

Tel. 0172- 2747280, 2747285, email 1D: jyoti763(@gmail.com

CIN: LIOIOIWB1944PLCO11718

NOTICE
NOTICE is hereby given that the 80th Annual General Meeting (AGM) of the
Members of THE METAL CORPORATION OF INDIA LIMITED will be held
on Wednesday, 10th June, 2026 at 11.00 A.M. at its Registered Office at 7TA
RAMESHWAR SHAW ROAD- KOLKATA-T00014.
The cutoff date for determining the eligibility 1o vote by electronic means or at the
AGMis 19.05.2026.
The E-voting period begins on 07.06.2026 at 09:00 AM. IST and ends on
09.06.2026 at 05:00 PM.IST, The e-voting shall not be allowed beyond
09.06.2026(5.00 P.M).
Pursuant to the provisions of Companies Act, 2013 & SEBI (LODR) Regulations,

(www.tmeil.in).
Place: Kolkata
Date:19.05.2026

2015, the Register of Members and Share Transfer Books of the Company shall
remain closed from 19.05.2026 to 25.05.2026 (both days inclusive).

The Notice of the meeting along with the Annual Report of the Company and
detailed instructions relating to e-voting will be available on Company’s website

FOR THE METAL CORPORATION OF INDIA LTD

Kishan Gopal Bagaria
Director (DIN:00496628)

GOVERNMENT OF WEST BENGAL

D TENDER /QUOTATION NOTICE
eNIT-01 of AE/ SBHSD,PW(R)Dte., for
Routine maintenance of Dankuni ROB
at Dankuni under Serampore Bridge
Highway Sub Division from bonafied
bidders. Bid submission closing date:
29.05.2026, tender id.
2026_WBPWD_5014176_1. Other
details may be seen from website
etender.wb.nic.in & wbpwd.in

GOVERNMENT OF WEST BENGAL

Sd/-AE/ SBHSD, PW(R) Dte,

ICA- T8121(1)/2026

ABRIDGED DATE CORRIGENDUM
TO nit No.- (WBIW/EE/MDD-IIfe-NIT-
1/EE/M.D. D-Il of 2026-27.

GOVERNMENT OF WEST BENGAL

7 et
SHOHINASD

NOTICE INVITING TENDER
1) Bid ce no.- NIT Refi e No.
- WBMSCL/NIT-326/2026 Dated-
15/05/2026. West Bengal Medical
Services Corporation Ltd. is inviting
online bids for the work "Annual
maintenance for Civil and Sanitary &
Plumbing works at Rampurhat (G+4)
Super Speciality Hospital for a period of

Tender Id: 2026_IWD_1023945_1 2 years (2nd call).” Last date of

As No. of Bids is less than 3 (Three),
therefore for SI. No.1 of this e-NIT, Bid
Submission end Date is extended up to
25,05.2026 up to 11,30 AM. Other
details may be seen in the websites
www.wbiwd.gowv.in,
www.whtenders.govin and also in the
office of the undersigned. 5d/- Executive
Engineer, Metropolitan Drainage Divn.
Na.ll

submission of bid (online)-03.06.2026
up to 3:00 P.M. The tender document
can be downloaded from
www.wbhmsc.go » and
www.whtenders.gov.in on 20.05.2026
at 11:00 A.M. request for Clarification, if
any, may be sent to cpec@wbmsc.gov.in
Sd/- General Manager, WBMSCL
Additional Secretary to the Gowt, of
‘West Bengal,

ICA- T8048(3)/2026

ICA-T8062(1)/2026

GOVERNMENT OF WEST BENGAL

TENDER NOTICE
AE/CKHSD-I/PWD invites online NleQ

e-TENDER NOTICE

NleT No.-PHE/EE/NIeT-04/2026-2027 is
invited by the Executive Engineer New
Town Kolkata W/S Divn-l, PH.E. Dte.
Details information about the tender
will be available in the website-
www.whtender.gov.in as well as in the
office notice board. 5d/- EE, NTK W/5
Divn-l, PH.E. Dte,

ICA- T8082(3)/2026

e-TENDER NOTICE
Tender is invited by The Executive
Engineer, New Town Kolkata W/S Divn.-

GOVERNMENT OF WEST BENGAL

No. WBPWD/AE/ CKHSD-1/NleQ-
01/2026-2027 for the following work (1)
Periodical maintenance for fire water
pumps & accessories {inside the pump
house) through comprehensive
maintenance contract including
inspection of Hydrant network within
the D.N.De Homoeopathic Medical
College & Hospital during the year 2026-
2027. Last date of application
05.06.2026 at 01.00 PM. for CENTRAL
KOLKATA HEALTH SUB DIVISION-I,
PWDte,. Kolkata. TENDER ID :
2026_WBPWD_5014174 Corrigendum
if any will be published in website only
Other details may be obtained from :

http://wbtenders. gov.in Sd/-Assistant
Engmeer PW.Dte.,

Central Kolkata

Health Sub-Divison-I.

Il, P. H. E. Dte. on behalf of Governor of

West Bengal vide Ref. No. PHE/NTKD-1I/ ICA-T8119(1)/2026

e-13 OF 2026-2027 1D:
2026_PHED_1024467_1 for SI No. 1 (i)
Last date of submission : 25.05.2026
Upto 12:00 P.M. (i) Date of Opening :
28.05.2026 After 12:00 P.M. (iii)
Intending Bidders are requested to visit
the website: i/ fwhten i
Sd/- For Executive Engineer, New Town
Kolkata W/S Divn.-Il, P.H.E. Dte.

ICA- T8083(1)/2026

GOVERNMENT OF WEST BENGAL

NOTICE INVITING TENDER

1) Bid reference no. - NIT Reference No

WBMSCL/NIT- 327/2026 Dated -
15/05/2026. West Bengal Medical
Services Corporation Ltd. is inviting
online bids for the work "Annual
maintenance for Civil and Sanitary &
Plumbing works at Bolpur (G+4) Super
Speciality Hospital for a period of 2 years
(2*call)”, Last date of submission of
bid {online) — 03.06.2026 upto 3:00 PM.

GOVERNMENT OF WEST BENGAL

The tender document can be

TENDER NOTICE

A.E., PWD, Kolkata Raj Bhavan Electrical
Sub Division invites e-Tender vide N.LT.
No. WBPWOD/AE-KRESD/NIT-03/2026-
27 with Tender 1D-
2026_WBPWD_5014175_1 for “Special
Repairing and replacement of old
electrical installation work at Governor's
Study at First Floor Main Building of
Kolkata Raj Bhavan in parity with related
Civil renovation works.”Last date of bid
submission is 01,06.2026 upto 1.00 p.m.
Other details may be seen at Website:
http://www.wbhtenders.gov.in
Sd/- Assistant Engineer, PWD, Kolkata
Raj Bhavan Electrical Sub Division

downloaded from www.whmsc.gowinand
www.whtenders.gov.in on 20.05.2026 at
11:00 AM. Request for Clarification, if
any, may be sent to cpec@wbmsc.gov.in
Sd/- General Manager, WBMSCL
Additional Secretary to the Govt, of
West Bengal

GOVERNMENT OF WEST BENGAL
WRI & DD e-NIT
Executive Engineer (A-M) Midnapore (A-M)

ICA- T8095(1)/2026

PWD TENDER NOTICE
Sealed Tenders are invited from
Resourceful Bonafide Contractors by the
Assistant Engineer, PWD, Burdwan Sub
Division for the M.l.eT No.02/ of 2026-
2027, for One number work. Tender
ID2026 WBPWD_5014155_1,
2026_WBPWD_5014155_2 &
2026_WBPWD_5014155_3, Bid
Submission Start Date (Online) :
18.05.2026 from 6:30P.M. Bid
Submission Closing Date (Online) :
29.05.2026 upto 2:00 P.M. Corrigendum

GOVERNMENT OF WEST BENGAL

ICA-T8047(3)/2026

Division invites e-Tender for CONSTRUC-
TION OF A NEW STORE SHED, Rewinding
and Repairing works of 20 nos 20/25 H.P, 440
V, 3 Phase squirrel cage, 1440 R.P.M. induc-
tion type electric motor at Ghatal (A-M) Sub Di-
vision, Jhargram-l (A-M) Sub-Division,
Jhargram-Il (A-M) Sub-Division under MNon-
Plan 2025-26 under Midnapore (A-M) Division,
Paschim Medinipur / Jhargram vide Tender
reference no- WBWRDD/EE (AM) MID/eNIT-
01 (St 1 to 3) / 26-27, Tender ID :-
2026_WRDD_1024709_1 to 3. Estimated
Amount put to Tender(S)- Rs.13.66858 Lac,
Last date of dropping : 29.05.2026 (02.00
pmyj. Intending bidders are requested to visit
the website : hitp//whtenders.gov.in for de-
tails.

v Frramera if Il be published b I Sdl-
R R YO SR SO IR G| Detalls r'mfh"e"séineﬁ;'.‘n“ii;“e bete || Executive Engineer (Agri-Mech)
STORES-10/2026-27 wvin Sd/-Assistant Midnapore (Agri-Mech) Division, Midna-
e fraf o meTie eTTEED ian railways. ireps.gov.in-a6 HIET TR | Englneer PW’ D. Burdwan Sub Division. pore.
war e e: [l @EasternRailway Ej @easternrailwayheadquarter ICA- T8118(1)/2026 ICA- T8077(3)/2026

Dated- 19-05-2026
e-Tenders are invited by the Executive Engineer/General
Manager on behalf of West Bengal Agro Industries Corpn. Ltd,
23B, Netaji Subhas Road, 3rd Floor, Kolkata-700001 from
bonafide and resourceful Agencies for Civil an Electricall works
at South 24 (PGS), Nadia, Paschim Medinipur, Purba Medinipur

i echer T va-7 T e s cmes wide R w T sfeffi
and Purulia District. Tender document may be downloaded [ [ 2 e 8 e e e s mmm b
from. Bid submission start date- | |sfeff foms wis oef 7 Fre s wame
20-05-2026 after 9.00 am. Bid submission end date- 04-06- | | e freraeit wwi e v sz ot sfawr a0 .
]
2026 upto 3.00 pm i : 20003088 AT S (A
Date: 19.05.2026 Sd/- Executive Engineer/ General Manager TH IBBUIPA-001/IP-P02496/2021-20221138T2
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